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T3, 3353(3).— Fra T TLHIT T AlhIed H Ag AITF T Id giaT g [ FgT da/f/| 9agd -
U TAUH-316 & FATEET FAUH (8" AT) TF A UL A9 A9 HiqreE fofies, geT s
T« [agrs ST ATy,

ST e 1 FLHTL T UHT TIETATSA (@1 6 TSI & (o0 I AGLTF T id gral g (o UHT i H
ST 26 F TG AgHT § ar0id g, Srad 3 Ieaare [Fars ST &1 19 8, STANT % TR FT 3T
ERIESIRE

AA: T, Fea T TLHTL, GO ST G TIETaATS (Y § ITINT o ATAFRTL T oToi) ATefaa,
1962 (1962 FT 50) FrermT 3 T ITATT (1) FTIT T&T LTRAT FHT TN Fd g0, I H | STINT 6 ATTHT
FT TS LA F AT AT T T FAT ¢

FTE ZAT<h, ST I A= § afvig G § RBaag €, 39 aa § St =0 aftwEer § I awa
% TSI T STt |TETOr ST w1 3Ueqed F7 &7 et g, 21 73 F offaw gff F A argware e
ST o ToTT SEH STIRT o STTEHTT o TSI o TFaeel H TeTH TR, ATA TIE T T HII9 ffHee,

(SIZHRTATE UHE), T&F AL ATaRIT (M0 UF SFed) T AT, TS Ao, a1 9ad, FedsT,
AEHITATE (TTa-380005) T forferd & H SirerT &7 T
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T
FHIH T T A qq w/sAi | kil
R | T | i
2 3 4 5 6
TATH-316 & FiATaTST FNTH (8"=4TH)
AT : TEfeeT ST ; iefee TS : I
1152 00 05 41
1154 Tr=< 00 18 70
1056 TTE 00 06 40
1137 00 22 01
1136 00 10 35
1135 00 04 57
1120 00 02 90
1121 00 11 13
1122 00 14 46
1131 00 06 57
1125 00 10 39
1123 00 00 06
1124 00 15 14
1128 =< 00 09 66
1042 00 20 88
725 00 18 30
TESTT 724 00 13 20
723 T 00 11 50
673 FTE 00 01 94
668 00 13 08
669 00 09 95
670 00 09 23
671 00 02 27
653 00 20 87
654 00 03 41
652 00 09 12
650 00 08 31
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TIErTT 648 00 00 34
(FT........) 626 00 17 83
625 00 11 38
624 00 05 14
623 00 13 62
620 00 05 11
621 00 07 66
622 00 06 41
597 AT 00 03 37
592 00 13 24
589 00 15 67
587 00 09 12
586 00 07 86
585 00 07 48
553 00 10 63
554 00 10 61
555 00 00 31
556 00 08 50
562 00 02 75
557 00 13 27
561 00 01 59
560 00 09 84
558 00 00 23
559 00 11 15
570 00 10 12
573 00 11 64
574 00 08 48
569 LRI 00 29 65
181 00 02 07
182 00 32 10
2 FIATATST 196 00 45 33
197 00 00 73
198 00 07 93

[T, /. TUFTTUe -13011(26)/7/2026-30aF T ua-Huasit (3-56555)]
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MINISTRY OF PETROLEUM AND NATURAL GAS

NOTIFICATION
New Delhi, the 22nd June, 2026

S.0. 3353(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
LM-316 TO KOLAVDA QPS (8" DIA) in Gujarat State should be laid by Qil and Natural Gas Corporation Ltd.

And whereas, it appears to the Central Government that for the purpose of laying the said pipeline, it is
necessary to acquire the Right of User in land under which the said pipeline is proposed to be laid and which is described
in the Schedule annexed hereto;

Now, therefore, in exercise of the powers conferred by Sub-section (1) of the Section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein;

Any person interested in the land described in the said schedule may, within twenty one days from the date on
which copies of the Gazette of India containing this notification are made available to the general public, object in
writing to the acquisition of the right of user therein for laying of the pipeline under the land to Competent Authority,
Oil & Natural Gas Corporation Limited., (Ahmedabad Asset), Office of the CGM (C&M), Ilird Floor, Avani Bhavan,
Chandkheda, Ahmedabad-Asset-380005 (Gujarat).

SCHEDULE
Acquired Area
SLLNo. | Name of the Village Survey/Block No.
Hectare | Are Sg.Mt.
1 2 3 4 5 6
LM-316 TO KOLAVDA QPS (8" DIA)
Taluka : Gandhinagar District : Gandhinagar State: Gujarat
1152 00 05 41
1154 Gaucharan 00 18 70
1056 Road 00 06 40
1137 00 22 01
1136 00 10 35
1135 00 04 57
1120 00 02 90
1121 00 11 13
1122 00 14 46
1131 00 06 57
1125 00 10 39
1123 00 00 06
1124 00 15 14
1128 Gaucharan 00 09 66
1042 00 20 88
725 00 18 30
724 00 13 20
723 Govt 00 11 50
673 Cart Track 00 01 94
668 00 13 08
669 00 09 95
670 00 09 23
671 00 02 27
653 00 20 87
1 Randheja 654 00 03 41
652 00 09 12
650 00 08 31
648 00 00 34
626 00 17 83
625 00 11 38
624 00 05 14
623 00 13 62
620 00 05 11
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621 00 07 66

Randheja 622 00 06 41
(Contd...... ) 597 Marg 00 03 37
592 00 13 24

589 00 15 67

587 00 09 12

586 00 07 86

585 00 07 48

553 00 10 63

554 00 10 61

555 00 00 31

556 00 08 50

562 00 02 75

557 00 13 27

561 00 01 59

560 00 09 84

558 00 00 23

559 00 11 15

570 00 10 12

573 00 11 64

574 00 08 48

569 Govt 00 29 65

2 Kolavada 181 00 02 07
182 00 32 10

196 00 45 33

197 00 00 73

198 00 07 93

[F. No. Expl-13011(26)/7/2026-EXPL-PNG (E-56555)]
REGHURAM KRISHNA, Under Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064



		2026-06-24T22:57:53+0530
	BHABAJIT DEKA




